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t[Strictures passed by the Allahabad
High Court against the ex-General
Manager of the North Eastern Railway

91. SHRI NAGESHWAR PRASAD
SHAHI: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it is a fact that in a
judgment on a writ petition, strictures
were passed by the Allahabad High
Court in May, 1978, against Shn
Mishra, Ex-General Manager of the
North Eastern Railway in as much as
he has been found responsible for ir-
regular appointments of certain per-
song in utter disregard of the estab-
lished statues and rules; and

(b) if so, what action Government
have takep against the said ex-General

Manager in the light of the said judge-
ment?]
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+[THE MINISTER OF STATE IN
THE MINISTRy OF RAILWAYS
(SHRI SHEO NARAIN): (a) Some
observations have been made by the
Allahabad High  Court in the said
judgement about the manner a which
Shri Mishra hag dealt with instruc-
tions from the then Special Assistant
to the former Railway Minister re-
garding some adhoc appointments.

(b) The matter is being examined.]
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i[Passengers travelling on the roofs
of fraing

92. SHRI NAGESHWAR PRASAD
SHAHI: Will the Minister of RAIf~
WAYS be pleased to state:

(a) whether Government are aware
that a number of passengers travelling
on the roofs of the traing die every
year by couiding with the girders of
the bridge over the river Ghachars
near Burhwal between Lucknow ard
Gonda and seven passenger. lost their
lives when the 2 Down Mail met werih
an accident on the 14th May, 195783
and

(b) if so, what steps Government
propose to take to prevent such acci-
dents?]
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F[THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) Since
1.4.1976, there has heen only one in-
cident, in which 2 dead bodies were
found on the roof of a bogie of 2 Down

t[ ] English translation.
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Mail at Gonda station on 14.5.1978.
The cause of their death is under in-
vestigation by the Government Rail-
way Police.

(b) Travelling on roofs of trains is
a punishable offence under Section
118(2) of the Indian Railways Act.
However, educative campalgns are
carried out through posters, hand bills,
public address gystem wherever avail.
able and exhibition of cinema slides
etc. to warn the public of the hazards
of travelling on roofs of the trains.
Besides augmenting the load of trains,
running of special trains during melas
and other special occasions, strength
of Government Railway Police, Rail-
way Protection Force, Ticket Collec-
tors etc. at stations in mela areas is
also increased as necessary,

Instructions also exist that when
roof travelling takes place during me-
las etc. and a fixed structure has to be
passed by a train on the roof of which
passengers are perched the train
should not be started from the station
in rear of the fixed structure if efforts
to de-roof the passengerg fail. How.-
ever, if some passengers manage to
clamber pack to the roofs of coaches
after the gtarting of the train, the train
shoulq stop short of the infringing
structure, a warning whistle sounded
and the train to proceed thereafter at
a dead slow speed and resume normal
speed only after whole of the train
has cleared the infringing structure.]

PAPERS LAID ON THE TABLE

Statement of Bills passed by the
Houses of Parliament during the
hundreq and Fifth Session of the
Rajya Sabhy and Assented fo by the
President.

SECRETARY-GENERAL: Sir, T beg
to lay on the Table a statement (in
English and Hindi) showing the Bills
passed by the Houses of Parliament
during the Hundred and Fifth session



